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(b) and (c). The status of the Pro-
ject Reports for Thermal Power Sta-
tions submitted by the Madhya Pra-
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desh Electricity Board to the Central
Electricity Aufhority is indicated be-
low :

Name of Project C.apacity

Lstimated Cuost

Present Status

1. Bishrampur 1 PS 25210 MW

2. Basingbpur I'PS 2% 210 MW

3. Vindhyachal (Singrauli) 2y 500 MW
TPS

Rs. 160 80 crores

Rs. 163 10 crores

Rs 327 25 aaoe
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Department of  Coal  Fave

udicated that the  qualitiy
of coal in  this area js
ol superior quality and
should Le  reserve for
users other than Thermal
Power Station. Mad byx
Pradesh  Electricity  Board
have been  apprised o f the
position.

There arc problems of coab
linkage for exploiing the
full potential of the project
in view of the inadequate
reserves 1n the  vicinly
and the MPEB have been
requested  to  recomsider
their  proposals.  Clanifica-
tion regarding civil workss
cooling water  facilifee
and transport of ccal has
been sought im MILR

Coar hinkoge fon  1he hioject
18 still awaited Clarifi ca-
tons  regarding  cooling
water  system and certain
other aspects are  awaited
fiom MPEB It 1s  also
necessary to draw  up an
optimum planfor utilissng
the vast coal reserves at
the Singrauls Coal Fields

Proposal to have control over LAF.
Helicopters by Army Headquarters

23%. SHR] RUDOLPH RODRIGUES:
Will the DEPUTY PRIME MINISTER
AND MINISTER OF DEFENCE be
pleased to state.

(a) whether it is a fact that the
Army Headquarterg have put forward
a proposal to control all LAF. heli-
copters;

(b) if so, the basig of such a pro-
Posal;

(c) what advantageous operational
effects, 1f any, such a change of
control would have: and

(d) what decision has been taken
on this gaid-to-be two years ofd
proposal?

THE DEPUTY PRIME MINISTER
AND MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM)- (a) No, Sir,

(b) to (d). Do not arise.





